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2 CP 64/2019 in OA 1524/2018

ORAL ORDER
Pronounced by Hon'ble Mr. P. Madhavan, Member(J)

This contempt petition has been filed alleging wilful disobedience of the
order of this Tribunal dated 09.11.2018 in OA 1524/2018.
2. When the matter came up for hearing today, learned counsel for the
respondents submits that the respondents have complied with the order of this
Tribunal by passing speaking order dt. 21.10.2019 which they have annexed in the
reply statement filed in the open court today which is taken on record. Learned
counsel for the applicant present and she is also served with the copy of the reply.
3. In view of the submissions made by the learned counsel for the respondents,

Contempt Petition is closed. Notices discharged.

(T. Jacob) (P. Madhavan)
Member (A) 19.11.2019 Member(J)
AS



